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(b) Yes Sir.

(¢) It has been intimated by Dellm
Administration that the new arrange-
ment has been made in the interest of
unified ang effective running of the
Veterinary Hospital at Moti Bagh by
a singal agency, the New Delhi Muni-
cipal Committee.

Committee to review Allotment Policy
of Land on Lease to Displaced persons

4681. SHRI MUKUNDA MANDAL:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government are aware
of the Committee formed by the for-
mer Government to review the allot-
ment policy of land on lease or other-
wise to the displaced persons;

(b) if so, facts thereof;

(¢) whether the Committee has sub-
mitted recommendations to Govern-
ment;

(d) if so, detailg thereof; ang

(e) what are the recommendations
accepted and action taken by the Gov-
ernment?

THE MINISTER OF PARLIAMEN--
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAN
SINGH): (a) and (b). The Govt, set
up a Committee called “the Commit-
tee on administration of land in Delhi”
in 1977 under the Chairmanship of
the former Secretary, Ministry of
Works and Housing (Shri J. B.
D’souza) to examine the system of
land tenure in Delhi and administra-
tion of leases by different authorities.

(¢) Yes, Sir.

(d) and (e). The recommendations
are under consideration of the Govt.

Fixation of Minimum price of Cocoa

4682, SHRI V. S. VIJAYARA-
GHAVAN: Will the Minister of
AGRICULTURE be pleased to state:

(a) the total production of cocoa in
the country and the total acreage
under the cocoa cultivation;
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(b) whether Government propose
to fix any minimum price for cocoa;
and

(¢) if so, the details thereof-

THE MINISTER OF STATE IN
THE MINISTRY OF AGRIGULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a)
Dfficial estimates of production and
area of cocoa in the country are not
being compiled. However, it is esti-
mated that the quantity produced
during 1980-81 is about 3600 tonnes of
dry cocoa beans, Estimated area
under cocoa cultivation during 1979-80
wag about 19,000 hectare.

(b) No. Sir,

(c) Question does not arise?
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Protection of River Water and Sea
Food from Pollution

4685. SHRIMATI SANYOGITA
RANE: Wil] the Minister of WORKS
AND HOUSING pe pleased to state:

(a) whether it is a fact that consi-
derable quantity of waste is being
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omitteq from industries in Daman and
poured into the river Madhubani
thereby causing pollution into the
water and the sea-food in the area;
and

(b) the steps Government propose
to take to save the river water and
Sea-food from being polluted?

THE MINISTER OF PARLIAMEN--
TARY AFFAIRS AND WORKS AND
HOUSING (SHR] BHISHMA NARAIN
SINGH): (a) No, Sir, The main
source of pollution to the river Daman
Ganga and its tributary river Madhu-
bani is the Vapi industrial estate
which ig located in the State of Guja-
rat,

(b) A plan of action hag been evo-
lved by the Central Board for
the Prevention and Control of Water
Pollution in consultation with  the
State Board and Gujarat Industrial
Development Corporation to control
the pollution of the river. The Guja-
rat Industrial Development Corpora-

" tion ig taking steps to implement the

plan of action,
Driking Water Schemes for Maha-

_ rashira
4686. SHRI V. N. GADGIL:
Will the Minister of WORKS

AND HOUSING be pleased to state:

(a) whether Government of India
had approved 1033 schemes of Govern-
ment of Maharashtra under the Cent-
rally sponsored Accelerated Rural
Water Supply Programme involving
expenditure of Rs. 73.76 crores;

(b) whether it is a fact that the
Government of Maharashtra received
the Central assistance of only Rs.
1539 crores; and

(e) if so, the reasong for not giving
100 per cent Central assistance?

THE MINISTER OF PARLIAMEN--
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) so far the Government
of India have approved 2210 schemes
for 2601 villages in Maharashtra at a





